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Even hurry takes time. I am not a

machine, T have to find out the facts and
come t0 you.

DR. SUBRAMANIAM SWAMY : You
are not a machine but Devta  as far as we
are comcerned. Like Lord Krishna, you
should be everywhere.

SHRI HARIKESH BAHADUR
(Gorakhpur) : This is a very serious
matter, The Minister should make a state-
ment today itself, (/mlerruptionsy
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MR, SPEAKER : Not allowed,

12.10 hrs.
PAPERS LAID ON THE TABLE

Notifications under the Essential Commodities
Act, 1955

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : T beg to lay
on the table : —

(1) A copy each of the following Notifica-
tions (Hindi and English versions) under
sub-section (6) of section 3 of the Essenti-
al Commoditles Act, 1955 : —

(1) The Fertiliser (Control) Second
Amendment Order, 1983 published in
Notification No, G, S. R. 749 (E) in
Gazette of India dated the 26th
September, 1983.

(i) G. S. R. 750 (E) published in Gazette
of India dated the 26th September,
1983, regarding fixation of prices of
Anhydrous Ammonia under clause 3 of
the Fertiliser (Control) Order, 1957.

(iii) G.S.R. 751 (E) published in Gazette
of India dated the 27th September, 1983
regarding fixation of prices of area and
Diammonium Phosphate stored for mere
than two years under ‘Special Rebate
Scheme' under sub-clause (2) of clause
3 of the Fertiliser (Control) Order, 1957.

[Placed in Library, See No. LT 7132/83]

(2) A copy of Notification No, G.S.R. 711
(E) (Hindi and English versions) publish-
ed in Gazette of India dated the 19th
September, 1983 specifying the Fertiliser
(Control) Order, 1957 as special Order
for purpose of summary trial under
section 12A of the Essential Commodities
Act, 1955, :

(Placed in Library. See No, LT 7133/83)



